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Shri JBi Prakash S/o Lde Shri S.S.Das

Aesistant Direct or, Central Train ing In eti tut e

Deprtment of Offrcial Lmguages
Mitristry of Houre Affairq
C-}'l,Jmgpura Extension, New Delhi - I I 00 14.

Shri Hrish Chur&a Sharnra S/o Late Shri Gupat Ld Shrma'
Ilindi Pradhyryak, Offtce ofDeputy Director (North)
Hindi Teaohing Scheme, Deputment of Officid Lmgurgee
Mitristry of Hom e Afhiru, 4361 17, Faidabad- I 2 I 002-

Shri M.P.D,uboy, S,/o Shri SitaRaru Dubey,
Deputy Dirtctor (South)
Hindi Toaching Scheme, Deprtmemt of Olficiel Largueges

Mhistry ofHome Affairs, l9l150, CPWD,
Outer In&aNagr, Chenuai, ...Applicmts

(By Advocate: Slrri Oeo,rga Pracken with Applicant No.l)

Verans
Union oflndiathrough
the Secrotary, Ministry of Home Affairs,
Deputm ent of Officid Lmguages
mL Nayak Bhauiun, 2'd Floor,
Khur Mrhet, New Delhi-l l0 003.

The Secretry
Departm ent of Expenditure
Ministry of Finmce, North Block,
NewDelhi.

The Directu
Deprtment of Offrciel Lmguage
Ministry of Hom e Affeire,
Lok Nai* Bhawm, 2d Floor,
I(hm Martet, New Dolhi-l l0 003.

Thc Joint Sccrctry (Implem entetion)
Fiflt Central Pay Commission
Ministry ofFinurce
Room No.203, Trikut-l,
Bhikqi i Cam a Place, R.ICPurun,
NewDelhi.

Shri n-C.Bhat
S/o Shri M.RBhatt
No 276,Lumibai Nqgr,
New Delhi.

{JENTRAI^ADMIi.IISTITA'I'IVE TRIBUNAL
PRTNCTPAL BENCH: NE\ry DELHI

oANO.99712001
MA NO. r09u2003

NewDelhi this the 22ud Febnrry, 2005

IION'BLE SIIRI JUSTICE V.S$,GGARWAI,, CTIAIRMA}I
EON',BLE SHRr S.A.STNGE, MEIITBER(.4)
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Kum. Sudesh Kapoor
D/o S.L.Krypor,
R/o D-32, Hana Aprtments
Shahdrq Delhi-l10 032.

Shri D.N.Bisht
S/o Shri C.P.Bisht
R/o 907, Laxmibai Nagrr,
New Delhi-110023.

Shri Dincsh Chmdre
S/o Shri R.D.Shrma
916, Soctor 12, RKhrrmt,
NcwDelhi-If 0022.

S,hri Saot Rrn
S/o Shri AssaRm
R/o 155-8, U.S.Block,
Mudmmli, Delhi-l 10092.

Smt. VeenaKaehyry
titt/o Shri RKKashyry
R./o C-4 l, Chandra Nagr,
Delhi-I10051.

Smt. Poonm Oswal,
Wo Shri S.Lal
R./o l,Nirmso Vihar,
Delhi-110092.

Shri Chmur Singh
S/o Shri S.S.Rar+d
No 141842, Lodhi Colory,
NewDelhi-ll0 003.

Smt. UshaShuma
W/o Shri S.KShuma
R/o Gali No.3, KrishaeNager,
Sddrjung Encleve, Ncw Delh i.

Smt. AshaBetre
$I/o Shri YaEh Batrs
R/o D-32, Hurs Apertmentr
Shehders, Delhi- I I 003 2.

Shri Rakesh Verma
S/o S,hri Vishambr Dayal
No 5174, Ymuna Vihr,
Delhi-ll0 053.

Shri Suresh Sharrra
S/o
R/o C1.47, Post Offrce Strcet,
JogiitNqgrDelhi.
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l7 Shri Mukesh lftrmr
S/o Shri Om Prakssh
19, Bal$'iharApptts.,
Mayur Vihr Phase I
NewDelhi- ll009l. .-.Respondents'

(By Advocate: Shri Q.F.Rehman for Sh. S.M.Arif counsel for rospondentg no. I to 4.

ShriMmojChdterjee,counselforrespondentno.StolT)

oRDER (onAL)

By Shri Justics V.S.Argmml. Chairmm

Lernod cousel for ryplicmte stotes that furing thc pcndency of the preseat

Original Application, Recruitmemt Ruleg have bcer iesuod- The applicantr, if so advisad,

may challengo tho silne and tako rscourso undor law'

Z. Keeping in view the eane, it ie steted thd thc ryplicmts mey be permitted to

with&ew tho presoot ryplication with liberty to file a fresh ryplication in accordmce

with lew. Allourcd ar PreYed

3. suuso1t to

JM."{.
(gASinsh)

eforeseid, the O.A is ditrnissed 8S withdraum.

(v
Membc'r (A)

tk&t

Chairmut
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